FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
VIAROMANAA FASHIONS (INDIA) PRIVATE LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & CIN/ | VIAROMANAA  FASHIONS (INDIA)
LLP No. PRIVATE LIMITED
PAN: AADCV8614R
CIN: U19115MH2011PTC222895
2. Address of the registered office 321,322, A-2, Shah & Nahar Industrial Estate
Sitaram Jadhav Marg, Lower Parel, Mumbai,
Maharashtra, India - 400013
3. URL of website NA
4. Details of place where majority of fixed assets are located | NA
5. Installed capacity of main products/ services NA
6. Quantity and value of main products/ services sold in last | NA
financial year
7. Number of employees/ workmen NIL
8. Further details including last available financial | The details will be shared only with the
statements (with schedules) of two years, lists of creditors | eligible applicants
are available at URL:
9. Eligibility for resolution applicants under section The detailed invitation for expression of
25(2)(h) of the Code is available at URL: interest which shall include the eligibility for
resolution applicants under section 25(2)(h)
of the code can be sought from the RP by
sending an email on
bagaria.arun@gmail.com
10. | Last date for receipt of expression of interest 23.11.2025
11. | Date of issue of provisional list of prospective resolution | 26.11.2025
applicants
12. | Last date for submission of objections to provisional list | 01.12.2025
13. | Date of issue of final list of prospective resolution 03.12.2025
applicants
14. | Date of issue of information memorandum, evaluation 04.12.2025
matrix and request for resolution plans to prospective
resolution applicants
15. | Last date for submission of resolution plans 03.01.2026
16. | Process email id to submit Expression of Interest Bagaria.arun(@gmail.com
Date :08.11.2025
Place  : Mumbai
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Arun Kishanlal Bagaria

701, Stanford, 8V Road,
Andheri West, Mumbai 400058
Bagaria.arun(@gmail.com




SATURDAY, NOVEMBER 8, 2025

FORM NO. INC-26
PUBLIC NOTICE
BEFORE THE CENTRAL GOVERNMENT
REGIONAL DIRECTOR
WESTERN REGION, MAHARASHTRA

IN THE MATTER OF SECTION 13 OF COMPANIES ACT, 2013 AND
RULE 30 OF THE COMPANIES (INCORPORATION) RULES, 2014
AND
IN THE MATTER OF
VENTO POWER INFRA PRIVATE LIMITED
(CIN: U45400MH2015PTC263702)
HAVING ITS REGISTERED OFFICE AT
513/A, 5™ FLOOR, KOHINOOR CITY MALL, KIROL MARG, OFF. L.B.S.
MARG, KURLA (W), MUMBAI CITY, MUMBAI, MAHARASHTRA, 400070
Email- vpowerinfra@gmail.com, Phone: 01140591549
- PETITIONER
Notice is hereby given to the General Public that the company proposes to make
application to the Central Government under Section 13 of the Companies Act,
2013 seeking confirmation of alteration of the Memorandum of Association
of the Company in terms of the Special Resolution passed at the Annual
General Meeting held on 30" September, 2025 on that behalf to enable
the Company to change its Registered Office from “State of Maharashtra” to
the “NCT of Delhi".

Any person whose interest is likely to be affected by the proposed change
of the registered office of the Company may deliver either on the MCA-21 portal
(www.mca.gov.in) by filing investor complaint form or cause to be delivered or
send by registered post of his/her objections supported by an affidavit stating
the nature of his/her interest and grounds of opposition to the Regional
Director, Western Region, Mumbai, Everest, 5" Floor, 100 Marine Drive,
Mumbai-400002, within Fourteen days from the date of publication of this
notice, with a copy to the Petitioner Company at its Registered office, at the

address mentioned above.
For and on behalf of
Vento Power Infra Private Limited
Sd/-
Manish Jain
Place: New Delhi (Director)
Date: 8.11.2025 DIN: 02671522

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
VIAROMANAA FASHIONS (INDIA) PRIVATE LIMITED

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

1 |Name of the corporate debtor along with PAN/| VIAROMANAAFASHIONS (INDIA)
CIN/LLP No. PRIVATE LIMITED
PAN:AADCV8614R
CIN: U19115MH2011PTC222895

2 |Address of the registered office 321,322, A-2, Shah & Nahar Industrial Estate
Sitaram Jadhav Marg, Lower Parel, Mumbai,
Maharashtra, India-400013

3 |URL of website

4 |Details of place where majority of fixed assets |NA
are located

Installed capacity of main products/ services

5
6 |Quantity and value of main products/ services|NA
sold inlastfinancial year

Further details including last available|The details will be shared only with the
financial statements (with schedules) of twoleligible applicants
years, lists of creditors are available at URL:

9 |Eligibility for resolution applicants under|The detailed invitation for expression of
section 25(2)(h) ofthe Code is availableat: | interest which shall include the eligibility for
resolution applicants under section 25(2)(h)
of the code can be sought from the RP by
sending an email on

bagaria.arun@gmail.com

10 |Lastdate for receipt of expression of interest  {23.11.2025

11 |Date of issue of provisional list of prospective | 26.11.2025
resolution applicants

12 |Last date for submission of objections t0|01.12.2025
provisional list

?I.Z)ate of issue of final list of prospectivé 03.12.2025
resolution applicants

14 |Date of issue of information memorandum, {04.12.2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 |Last date for submission of resolution plans ~ [03.01.2026

16 |Process email id to submit Expression of |Bagaria.arun@gmail.com

Date :08.11.2025
Place : Mumbai

Sd/-
Arun Kishanlal Bagaria

DUKE OFFSHORE LTD
CIM R, L4a2e9MH 1985 PLE0SEI00
Reg. Office: 483-Urvashi Bsg Socisty Lbd, §ff Sayani
Road, PrabBadevi, Mumbai - 00025
Eread: lof fukeaftsbors cim, Webisile: www dukeelTsims i@

NOTICE OF EDARD MEETING
MNATICE is hereby given, pursuant fo
Re on 33 SEBI (Ligting
Ol 5 Jisclosure Requirements)
Fegulat al a mesling of the
Board of Directors of Duke Ofishore Limited
will be held at 203, Urvashi, OF Savani Foad,
Prabhadeyi, Mumbai - 200 025, on Friday,
14th Nowernber, 202 13 P, interalia,
to consider and apps 1 following:

1. To consider and take on record the
Unaudited Financial Results of the Comgpany
for the Quarter and Half Year Ended on 30th
Sepiember; 2025
ther business with the permission of
the Chair,
The notice of this meahng =-also available
on the website of the siock exchange Le.
BSE Lirnited wew. bseindia.com
For DUKE OFFSHORE LTD
Sdi-
Avik George Duke
Place: Mumbal Managing Director,
Date : DB-11-2025

Royal Cushion Vinyl

Products Limited
Cinno: L24110MH1983PLC031395
“Shlok” 60 — CD, Govt. Industrial Estate,
Charkop, Kandivali (W), Mumbai - 400 067
Tel: +91 2228603514, 16
Website: www.rcvp.in;

Email:- legalho83 @gmail.com

NOTICE

Pursuant to Regulation 29 read
with Regulation 47 and other
relevant regulations of SEBI
(Listing Obligations and Disclosure
Requirements) Regulation, 2015,
notice is hereby given that a
Meeting of the Board of Directors
of the Company is scheduled on
Friday, November 14, 2025 to
interalia consider and approve the
Unaudited Financial Results
alongwith Limited Review Report
of the Company for the quarter
and half year ended 30th
September, 2025.
A copy of the said notice is
available on the Company’s
website at www.rcvp.in and also
on the Stock Exchange website
at www.bseindia.com.
For Royal Cushion Vinyl
Products Limited
Sd/-
Jayesh Motasha
Director
Place: Mumbai 00054236
Date : 07th November, 2025

DIN - 02613056
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Reg. No.: IBBI/IP-N00278/2017-18/10836
701, Stanford, SV Road,

Andheri West, Mumbai 400058
Bagaria.arun@gmail.com

#ay | dsna Simers dw punjab national bank

rroc =l ] T nomme ysous o DR MK ooy |

Branch Office : New Anand Darshan ‘A’ Wing, Near Jaslok Hospital, Pedder Road,
Mumbai - 400 026 Telephone No. : 022-23522097 Email : bo028320@pnb.bank.in

PUBLIC NOTICE

Notice is hereby given to the following customers of Punjab National Bank for payment of
locker rent arrears. As per Bank’s guidelines, if the locker rent is not paid for more than
three years, the Bank is empowered to break open the locker. The expenses incurred
thereby, along with arrears of rent and other costs, will be recovered out of the sale of
contents found therein,

All the customers listed below are, therefore, advised to pay the locker rent on or before
05.02.2026 (90 days from the date of publication) to avoid break open of the locker. In
case the payments are not made, the Bank will proceed to break open the locker on or after
05.02.2026 (90 days from the date of publication) without any further notice.

Locker No. | Locker Holder Branch Address Rent Due
o | e || B |
1 AC00255 | BHANUMATIP | Pedder | New Anand Darshan, | 01-01-2022

Road |Pedder Road, Mumbai -
(028320) 400026
2 | AD00387M1 | SUBHASH F Pedder | New Anand Darshan, | 18-01-2022
THAKUR Road |Pedder Road, Mumbai -
(028320) 400026
AA00022 | BHANUMATIA | Pedder | New Anand Darshan, | 02-01-2022
SODHA Road |Pedder Road, Mumbai -
(028320) 400026
4 | AA00067 | JAYANTILALV | Pedder | New Anand Darshan, | 01-01-2021

RACH Road |Pedder Road, Mumbai -
028320 400026

( )
5 AD00262 WANGCHUK Pedder | New Anand Darshan, | 01-01-2021
BASI Road |Pedder Road, Mumbai -
(028320) 400026
6

AF00378 KANTILAL N Pedder | New Anand Darshan, | 01-01-2022
DOSHI Road |Pedder Road, Mumbai -
(028320) 400026

AF00392 NANKI G Pedder | New Anand Darshan, | 02-01-2021
SAMTANI Road |Pedder Road, Mumbai -

(028320) 400026

AG90468 KARUNA S Pedder | New Anand Darshan, | 01-01-2021
BASUDEO Road |Pedder Road, Mumbai -
(028320) 400026

9 | AA00033M1 | BIPINCHANDRA| Pedder | New Anand Darshan, | 25-04-2022
K MEHTA Road |Pedder Road, Mumbai -
I . 1(028320) | 400026 )
Place :- Mumbai Sd/-

Date:- 08/11/2025 Branch Manager
Punjab National Bank
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JAI HIND COLLEGE
23-24, Backbay Reclamation, A Road,
Churchgate, Mumbai 400 020.
Corrigendum
With reference to our advertisement
published in Navakal on 5-11-2025 for the
Junior College Shikshan Sevak Posts on
page 2 it is hereby informed that the
interview day was inadvertently
mentioned as Monday, 21st November
2025 instead of the correct day, Friday,
21st November 2025. Candidates are
requested to kindly make a note of the

correction.

Principal
Jai Hind College
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GIRIRAJ CO -OPERATIVE
HOUSING SOCIETY LTD.

[REG. NO. BOM//HSG/54/1967]
11, Altamount Road,

Mumbai — 400026.
PUBLIC NOTICE
LOSS OF SHARE CERTIFICATE
Notice is hereby given that Share
Certificate No 65 for 5 equity shares
each of Rs.50/- each bearing
distinctive numbers from 321 to 325 in
GIRIRAJ CO-OPERATIVE HOUSING
SOCIETY LTD, 11, Altamount Road,
Mumbai — 400026 issued in the name
of MR RAJIV P BHATIA of Flat No 9D
has been lost and that an application
for the issue of the duplicate share
Certificate in respect thereof has been
made to the Society to whom any
objection should be made within
15 days from the date of this
announcement. The Public are
cautioned against dealing in any way
with this Share Certificate.

For GIRIRAJ CO-OPERATIVE
HOUSING SOCIETY LTD.,
Sd/-

Hon. Secretary
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NOTICE
Notice is hereby given that my client
is intending to purchase Five
Shares duly represented by the
shares certificate No. 16 with
Distinctive Shares Nos. 76 to 80
along with Flat No. 62A along with
one closed Garage in B Block of the
Building known as Empire Estates
Co-operative Housing Society
Limited. situated at August Kranti
Marg, Mumbai 400 036. 62A, A
Block Admeasuring about 1003 Sq.
Ft. (93.18 Sq. Mts.) carpet area with
one closed Garage admeasuring
175 Sg. Ft. in B Block, Empire
Estates Building more particularly
described in the schedule
hereunder written from MR. RAJIV
M. MEHTA Any person(s) having

any claim(s) in the said Flat by way
of any right, title or interest,
agreement, Joint Venture
possession, Trust, lease lien and
charge are hereby requested to
make the same known in writing
with documentary proof to the
undersigned at the address
mentioned below within 15 days
from the date hereof. Otherwise,
such claim(s) if any will be
considered as waived and
abandoned and transaction will be
completed.
“THE SCHEDULE ABOVE
REFERRED TO"

Five Shares duly represented by
the shares certificate No. 16 with
having Distinctive Shares Nos. 76
to 80 of Flat No. 62A having Flat 62A
in 'A' Block Admeasuring about
1003 Sq. Ft. (93.18 Sq. Mts.) carpet
area with one closed Garage
admeasuring 175 Sq. Ft. in B Block
in “Empire Estates Co-operative
Housing Society Limited,” situated
at August Kranti Marg, Mumbai -
400036.

Dated this 8th November, 2025.
M/S. BABULALDIYORA&CO.
Chartered Accountants

105, Aman Chambers, Opera
House, Mumbai—400004.

Place: Mumbai




